
33S PMB and RComm. Mt". D~ ~ 1981 PAC St4tts. 3S6 

)lzvlEW ON AND ANNUAL RJ.PORT 
OF TELECOMMUNICATIONS Cm;SUL-
'TAm'S INDIA L1 D. NEW DELHI 

FOR 1980-81 
:l' 

THE DEPUTY MINISTER IN 
THE MINISTRY OF RAILWAYS 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN) : On 
behalf of Shri Vijay M. Patil, 

I beg to Vay on the Tabk 
a copy each of he following papers 
(Hindi and English vc rsions) under-
sub-section (I) of section 61gA of the 
Companies Act, Ig56 :-

( I) Review by the Government 
on the working of the Telecommuni-
cations Consultants India Limited, 
New Delhi, fm the year Ig8o-8r. 

(2) Annual Report of the Tele-
communications Consultants India 
Limited, New Delhi, for the year 
1980-81 along with the Audited 
Accounts and the comments of the 
ComptroUcr and Auditor General 
thereon. 

[Placed in Library. See No. LT-
3260/81] 

-n ~ ~ (r'lt1r~): ~ 
~~,lf~10~~ 
*'~~~~ I 

II'UhJ ~: ~ ijf ~ 1J<IT I 
arGr~~~, 3TN~~ I 

-n (I"f;,amt ~: ~ or ~ 
~ ~ 'l1 fen ~-~ m~-mtf 
anon ~ I am: ~ ~ ~ 
;r{t ( ..... 

~~: ar.r~~1 

:12. 10 m·s. 
COMMITTEE ON PRIVATE 

MEMBERS' BILLS AND RESO-
LUTIONS 
MINUTES 

SHRI G. LAKSHMANAN (Mad-
ras North) : I beg to Jay on the Table 

Minutes of the Thirtieth to Thirty-
fourth sittings of the Committee . on 
Private Members' Bills and Resolu-
tions held during the current session. 

12.10 hrs. 

COMMITTEE ON PAPERS LAID 
ON THE TABLE 

MINUTES 

DR. RAJENDRA KUMARI 
BAJPAI (Sitapur) : I be~ to lay on 
the Table Minutes (H:ndl and Eng-
lish versions) of the si ttings of the 
Committee on Papers laid on the 
Table relating to their Ninth Report. 

12.10 hrs. 

COMMITTEE ON ABSENCE 
OF MEMBERS FROM THE 

SITTINGS OF THE HOUSE 
MINUTES 

SHRI P. V. G. RAJU (Babhili) : 
I beg to lay on the Table Minutes 
of the sittings of the Committee on 
Absence ofMemhers flOm the sittipgs 
of the House held on the 22nc! De-
cem ber, Ig8 I. 

12.11 brs. 

PUBLIC ACCOUNTS COMMITTEE 

PUBLIC ACCOUl'."TS COMMI-
TTEE 

STATEMENT SHOWING ACTION TAKEN 
AND FINAL REPLIES OF GOVERN-

MENT 

SHRI SATISH AGARWAL (Jai-
pur) : I beg to lay on the Table Hindi 
and English versiom of the State-
ments of the Public Accounts Co-
mmittee showing action taken by 
Government on the recommendations 
contained in Chapter I and the final 
replies in respect of Chapter V of 
the followiug Reports of the Co-
mmittee: 

(I) Sgth Reprt (Sixth Lok Sabha) 
on Direct Taxes. 
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(~) 94th Report (Sixth Lok Sabha) U!."it hn. on Delhi Milk Schem~. 
(3) 103rd Report(Sixth Lok Sabha) 

on three Government Hospitals 
in Delhi. 

(4) 11th Report ,(Seventh Lok 
S abha) on Arrt'ars of Rent of 
telephone circuits etc. and 
Purchase of lead sleeves. 

(5) 12th Report (Seventh Lok 
Sabha) on Voluntary Disclo-
sure of Income and Wealth 
Scheme, 1975. 

(6) 30th Report (Seventh Lok 
Sabha) on Indian Council of 
Agricultural Research. 

12.11 hrs. 

COMl\UTTEE ON THE WEL-
FARE OF SCHEDULED CASTES 

AND SCHEDULED TRIBES 

REPORTS of STUDY TOURS 

SHRI R. R. BHOLE (Bombay 
South Central) : I beg to lay on the 
Table a copy each of the following 
Reports on the Study Tow's of the 
Committee on the Welfare of Sche-
duled Castes and Scheduled Tribes : 

(I) Report of Study TOllr of Study 
Group I of the Committee on 
its visit to Pune, Itarsi, Allaha-
had, Kanpur, Lucknow and 
Haridwar during October, 
Ig81. 

(2) Report of the Stucft Tour Study 
Group II of the Committee on 
its Visit to Srinagar, Jammu, 
Jullundur, Amritsar, Nangal 
and Chandigarh during Octo-
ber, Ig81. 

COMMITIEE ON THE WEL-
FARE OF SCHEDULED ,CASTES 

AND SCHEDULED TRIBES 

STATEMENTS SHOWING FINAL RE-
PLIES OF GOVERNMENT 

SHRI R. R. BHOLE (Bombay 
South Central) : I beg to lay on the 
Table (Hindi and English Versions) 
of the following satements show'ng 
final replies of Government : 

(I) Statement showing final replies 
of Government in respect of 
Chapter V and further infor-
mation in respect of Chapter I-
IV of the Thirty-Sixth Action 

. Taken Report of the Committee 
on the Welfare of Scheduled 
Castes and Scheduled Tribes 
on the Ministry of Labour-
(Directorate General of Employ-
ment and Training)-(i) Re-
servation'; for and employment 
of Scheduled Castes and Sche-
duled Tribes in the Din'cto-
rate General of Employment 
and Training; and (ii) 
Employment and training of 
Scheduled Castes and Sche-
duled Tribes through the 
Age[1ey of~he D:rectorate Ge-
neralofEmployment and Trai-
ning. 

(2) Statement showing final re-
plies of Government in respect 
of Chapter V and further 
information ip resnect of 
Chapter I1IV of t1{e Third 
Action Taken Report of the 
Committee on Welfare of Sehe-
d u1ed Caste and Scheduled 
Tribes on the Ministry of 
Petroleum, Chemicals and 
Fertilisers (Department of 
Petroleum)-Reservations for 
and employment of Scheduled 
Castes and Scheduled Tribes 
in the Indian Oil Corpora-
tion Limited (Marketing Di-
vision). 


